TO FOLLOW CHILD SAFETY NORMS

95: SH. RAKESH DAULTABAD, M.L.A. (Badshahpur):-
Will the Education Minister be pleased to state whether the Government
has formulated any rules for those schools which are not following the

Child Safety Norms in the State; if so, the details thereof?

REPLY
SH. KANWAR PAL, EDUCATION MINISTER, HARYANA
Sir,
The State Government has formulated regulations on School Safety to
take care of safety of school going children vide memo No. 8/193-2017-PS (4)
dated 15.09.2017. If any school is not following the norms mentioned in the
said policy, the appropriate authority takes action as mentioned below:
(a) Stoppage of aid (in case of aided schools).
(b) Withdrawal of recognition.
(c) Taking over the Managing Committee of the private school.
(d) Initiating criminal action for disobedience of an order lawfully
promulgated by a public servant under the relevant Section of

Indian Penal Code.
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